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IF SAfAte it T 397 Y IT-eTT (2) F A TweAw arfernTr g AT T e ofF swaer sifaw g

T SATIHAAT o AN AT ATAT 7 6 TG AT 7T AL TETH ATIAFHIL % Ih HATAT H ITASH 8 3T
ST RaaE ATRAT 1T Hreor 36T ST 9t 2 |

ERER

) F T sttt i ST et G R sroraT Se=T aigd giH wr "o e

gxitag 5T & faameqe Sk & NH-45 & .. 277.160 & f.3.322.035 (Fa=-t@o 1=

TS T 9 SAEE IEEEAEICACEILIRS
wAH qaeAr gedT qRA AT TER | g AR || G w5 aew R EICERT
s (BT <TE) (FRA)
1 2 4 5 6
TTGF HT ATH: TATEAT
T T ATH: FaT
1 111 TR Ted 5.75 ( gAY ) 5.75
2 346/1 TR Ted 4.74 (ZFAT) 4.74
T T ATH: AT
3 192/1 qCHT EEL) 2.186 ( gFTAT) 2.186
T T ATH: TEES
4 158/1 it 0.006 ( ZF77) 0.006
5 158/2 wfdifera 0.002 ( FFa¥) 0.002
e T ATH: FATT
6 320/2 it 0.008 ( &) 0.008
7 320/3 afdifea 0.006 ( ZFa ) 0.006
8 375/1 TR T=q 0.18 ( gFAT) 0.18
9 378/1/G af¥ifea 0.005 ( &%) 0.005
10 378/1/K afdifea 0.004 ( ZFa ) 0.004
11 379 EICIE ) 0.004 ( gFaYT) 0.004
12 384/2 af¥ifea 0.004 ( FFa¥) 0.004
13 384/3 af¥ifea 0.002 ( FFa¥) 0.002
14 384/4 EIEIE ) 0.004 ( gFTY) 0.004
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15 384/5 IGEl IR 0.004 ( gFTT) 0.004
16 386/3 At afeite 0.01 (gFaT) 0.01
17 388/1 At afeite 0.002 ( ZFaT ) 0.002
T T ATH: AMHTHST
18 287/2 At afdifa 0.008 ( gFaT ) 0.008
19 330/2 At afeite 0.01 (%aT) 0.01
20 351/3 At afeite 0.009 ( ZFaT ) 0.009
21 376/1 At afdifa 0.008 ( gFaT ) 0.008
22 391/1 At afdifa 0.004 ( ZFaT) 0.004
23 392/1 At afeita 0.02 ( ZFaT) 0.02
24 393/1 At afeita 0.004 ( ZFaT ) 0.004
TTE T ATH: TETSA
25 108/11681/28/ 2 At afeita 0.004 ( ZFaT ) 0.004
26 11%%’/; o Frsft afiftm | 0.01 (3Fw) 0.01
27 153/1 At afeta 0.006 ( ZFaT ) 0.006
28 84/26 EEL sfefra 0.006 ( ZFaT ) 0.006
29 84/38 EEL sfefra 0.006 ( ZFaT ) 0.006
e T ATH: ITREATR
30 12/1 At afeita 0.032 ( ZFaT ) 0.032
31 9/1/Chha/12 IGEl EIEIE ] 0.017 (gFaY) 0.017
32 9/1/Chha/17 IGEl EIEIE ] 0.022 ( gFaY) 0.022
33 9/1/Chhal4 At afeita 0.01 (ZFa%) 0.01
34 9/1/Chha/5 At afeita 0.007 ( ZFa% ) 0.007
35 9/1/Chha/6 At afeita 0.003 ( ZFaT ) 0.003
JTIH HT ATH: TGAIR
T T ATH: TTAEE
36 37/5,37/6 At afeta 0.02 ( ZFaT) 0.02
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37 45/2 sfefra 0.032 ( gFaX) 0.032
38 49/1 sfefra 0.012 ( gFaX) 0.012
39 55/2 afeite 0.018 ( g#aT ) 0.018
40 61/1 afeite 0.035 ( g#aT ) 0.035
41 61/10 sfefra 0.004 ( gFaT) 0.004
42 61/12 sfefra 0.004 ( gFaT) 0.004
43 61/13 sfeita 0.004 ( ZFaT ) 0.004
44 61/15 EIEIE ) 0.008 ( gFaY) 0.008
45 61/2 sfefra 0.004 ( ZFAT) 0.004
46 61/8 sfefra 0.004 ( ZFAT) 0.004
47 64/2, 64/4/kha IR 0.065 ( gFaY) 0.065
48 75/2 afeita 0.068 ( ZFaT ) 0.068
49 76 sfefra 0.02 ( gFAX) 0.02
T /T ATH: dTHTATT
50 233/2 IR 0.024 ( gFTT) 0.024
51 309/5 IR 0.154 ( gFTT) 0.154
52 310 sfefa 0.025 ( gFAT) 0.025
53 324 sfefa 0.155 ( gFaT) 0.155
T T ATH: TR
54 231/4 afeita 0.007 ( ZFa% ) 0.007
55 237 TEd 0.004 ( ZFaT ) 0.004
56 257/10 EIEIE ] 0.012 (gFaY) 0.012
57 576/3 IR 0.076 ( gFTY) 0.076
58 576/5 sfefra 0.056 ( ZFaT ) 0.056
59 73/2 afeita 0.028 ( ZFaT ) 0.028
T T AT €T
60 115 afeta 0.115 ( ZFaT ) 0.115
61 116/1 st 0.004 ( gFaX) 0.004
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62 116/2 st gt 0.004 ( gF7) 0.004
63 116/3 fasft afefa 0.064 ( FFaT) 0.064
64 120/2 fasft afefa 0.008 ( FFaT) 0.008
65 120/6 fasfr gt 0.008 ( &F7) 0.008
66 120/7 fasfr gt 0.032 ( &FT) 0.032
67 330/1 IGEl IR 0.012 (gFTY) 0.012
68 331 fasft afefa 0.002 ( FFAT) 0.002
69 333 fasft afafa 0.012 (%7 0.012
70 334/1 fasft afafa 0.008 ( gF7) 0.008
71 334/2 st EIEIE ) 0.016 ( gFTY) 0.016
72 341/1 st EIEIE ) 0.008 ( gFTY) 0.008
73 341/3 fasft afafa 0.018 ( &FT) 0.018
74 341/4 fasft afafa 0.008 ( gF7) 0.008
75 341/5 IGEl EIEIE ] 0.012 ( gFTY) 0.012
76 341/6 IGEl IR 0.012 ( gFTY) 0.012
77 341/7 BEIl afafa 0.012 ( &FT) 0.012
78 343/4 BEIl afafa 0.012 ( &FT) 0.012
79 379 st IR 0.024 ( gFTT) 0.024
80 384/12 IGEl IR 0.024 ( gFTT) 0.024
81 384/6 BEIl afafa 0.026 ( ZFa7) 0.026
82 470/1 st afefa 0.008 ( FFaT) 0.008
83 4711 fasfr afefa 0.004 ( FFIT) 0.004
84 521/1 IGEl EICIE ) 0.012 ( gFTY) 0.012
85 97/4 st afefa 0.045 ( FFaT ) 0.045
T 7 ATH: T
86 863/1 fasfr afefa 0.004 ( FFIT ) 0.004
87 864/2 st gt 0.008 ( &F7) 0.008

88 882 qEART T=d 0.061 ( gFAX) 0.061
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89 884 afdifa 0.031 (%A% ) 0.031
90 885/2 sfefra 0.028 ( gFAT) 0.028
91 886/4 afeite 0.008 ( Z#aT ) 0.008
e T ATH: WA

92 1840, 1845/1 sfefra 0.026 ( gFTT) 0.026
93 1861/1 sfefra 0.02 ( gFaX) 0.02

94 1877 st 0.021 (g%aT) 0.021
95 1892/2 EIEIE ] 0.024 ( gFTT) 0.024
96 1892/4 sfefra 0.012 ( ZFaX) 0.012
97 1917/3 sfefra 0.016 ( ZFaX) 0.016
08 1927 afeita 0.006 ( ZFaT ) 0.006
99 1933 afeita 0.096 ( ZFaT ) 0.096
100 1936/1 sfefra 0.048 ( ZFaT) 0.048
101 1936/3 sfefa 0.015 ( ZFaX) 0.015
102 1936/4 IR 0.123 ( gFTY) 0.123
103 1937/1,3 IR 0.151 ( gFTY) 0.151
104 1940/1/k/1 sfefa 0.073 ( ZFAX) 0.073
105 1940/1/k/7 sfefa 0.111 ( TFAX) 0.111
106 1940/1/k/8 afeita 0.061 ( ZFaT ) 0.061
107 1940/3 afeita 0.11 (ZFAT) 0.11

108 1943/3 afeita 0.065 ( ZFaT ) 0.065
109 1943/4 afeita 0.043 (ZFaT ) 0.043
110 2088/1 sfefra 0.085 ( ZFaT ) 0.085
111 2088/2 sfefra 0.083 ( ZFaT ) 0.083
112 2088/3 sfete 0.052 ( g#aT ) 0.052
113 2088/6 sfete 0.024 ( ZFaT ) 0.024
114 2088/7 sfEfea 0.012 ( ZFaX) 0.012
115 2088/8 sfefea 0.032 ( gFaX) 0.032
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116 2106/1 IEELl sfefa 0.108 ( gFaX) 0.108
117 2106/2 st EIEIE ) 0.008 ( gFaY) 0.008
118 2108/1 st EIEIE ) 0.1 (gFAT) 0.1

119 || 2108/2, 2108/4 IEE sfefra 0.081 ( gFaX) 0.081
120 2108/3 IEE sfefra 0.054 ( gFaT) 0.054
121 2113/1 st EIEIE ) 0.02 ( gFAY) 0.02
122 2114/3 BELl st 0.012 ( ZFAX) 0.012
123 2114/4 IEELl sfefra 0.012 ( ZFaX) 0.012
124 2115/1 IEELl sfefra 0.074 ( ZFAX) 0.074
125 2115/3 st EIEIE ) 0.07 ( gFAT) 0.07
126 2115/4 st EIEIE ) 0.091 ( gFTY) 0.091
127 2115/5 IEELl sfefra 0.067 ( ZFaX) 0.067
128 2115/6 IEELl sfefra 0.096 ( ZFAT) 0.096
129 2116 st IR 0.163 ( gFTY) 0.163
130 2117/2 IGEl IR 0.082 ( gFTY) 0.082
131 2117/3 EEL sfefra 0.057 ( ZFaX) 0.057
132 2117/4 EEL sfefa 0.091 ( ZFAX) 0.091
133 2119 At afeita 0.023 ( ZFaT ) 0.023
134 2496/1 At afeta 0.105 ( ZFaT ) 0.105
135 2496/2 EEL st 0.01 ( ZFAX) 0.01

136 822/1/bha At afeita 0.081 (2FaT) 0.081
137 822/1/ga IGEl EIRIE ) 0.024 ( gFTT) 0.024
138 822/1/kha/10 At st 0.049 ( ZFaT ) 0.049
139 822/1kha/5 At afeita 0.032 (ZFaT ) 0.032
140 822/1kha/8 At afeita 0.032 (ZFaT ) 0.032
141 822/1kha/9 IGEl IR 0.049 ( gFTT) 0.049
142 861/1, 861/3 IEELl st 0.037 ( ZFaX) 0.037
143 861/14 EEil afeita 0.036 ( ZFaT ) 0.036
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144 908/2 IEEll sfefra 0.126 ( gFAX) 0.126
145 908/4 IEEll sfefra 0.061 ( gFaX) 0.061
146 908/5 EEil afeite 0.061 ( gFaT ) 0.061
147 922/1tha st EIEIE ) 0.04 ( gFTT) 0.04
T T AR TAATHL
148 11/6 IEEll sfefra 0.028 ( gFAX) 0.028
149 13/20 EEil sfeita 0.008 ( ZFaT ) 0.008
150 13/6/Ga/2 At afeite 0.015 ( g%a% ) 0.015
151 13/6/k/2 IEELl sfefra 0.015 ( gFaX) 0.015
152 166/3 IEELl sfefra 0.006 ( ZFaT) 0.006
153 169/2 At afeita 0.02 ( ZFaT) 0.02
154 169/3 IGEl EIEIE ] 0.012 ( gFTY) 0.012
155 170/1 IEELl sfefra 0.032 ( gFAX) 0.032
156 57/1 EEL sfefa 0.003 ( gFAT) 0.003
157 57/3 At afeita 0.003 ( ZFaT ) 0.003
158 59/6 IGEl IR 0.012 ( gFTY) 0.012
e T 9T FIAIL
159 198/1 EEL sfefa 0.012 ( ZFAX) 0.012
160 198/2 At afeita 0.012 (ZFaT) 0.012
161 220 st IR 0.032 ( gFTY) 0.032
Total 18.063

[T, . RO/NH/CG-2021-22/LA/3A]

g e, Feaw
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 13th July, 2026
S.0. 3856(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National
Highways Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after
being satisfied that for the public purpose, the land, the brief description of which is given in the Schedule
below, is required for building (widening/two lane with paved shoulder/four laning etc.,), maintenance,
management and operation of NH-45 in the stretch of land from Km. 237.860 to Km. 322.035 (Keonchi -
Ratanpur Section) in the District of Bilaspur in the state of Chhattisgarh, hereby declares its intention to

acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-
section(1) of section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub-Divisional
Officer(Revenue) Kota, Chhattisgarh in writing and shall set out the grounds thereof and the Competent
Authority shall give the objector an opportunity of being heard, either in person or by a legal practitioner,
and may, after hearing all such objections and after making such further enquiry, if any, as the Competent
Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be

inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH-45 (Keonchi -
Ratanpur Section) in the stretch of land from Km. 277.160 to Km. 322.035 in the District of Bilaspur
in the State of Chhattisgarh.

| State: CHHATTISGARH | District: BILASPUR |
SI. No. Survey/Plot Type of Land || Nature of Area Area
Number Land (in Local Unit) (in Hectares)
1| 2 L3 L 4 5 [ 6

Taluk: Belgahana

Village: Kenda

|| 1/1 || Government || Padat || 5.75 (Hectare ) || 5.75

2 || 346/1 || Government || Padat || 4.74 (Hectare ) “ 4.74
Village: chureli

3 192/1 | Government || Padat || 2.186 (Hectare) | 2.186

Village: Sordakhurd
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| 4 || 158/1 || Private || Non Irrigated || 0.006 (Hectare ) || 0.006 |
| 5 | 158/2 | Private || Non Irrigated || 0.002 (Hectare ) || 0.002 |
| Village: Chhatona |
| 6 | 320/2 | Private || Non Irrigated || 0.008 (Hectare ) || 0.008 |
| 7 || 320/3 || Private || Non Irrigated || 0.006 (Hectare ) || 0.006 |
| 8 “ 375/1 “ Government || Padat “ 0.18 (Hectare ) || 0.18 |
| 9 | 378/1/G || Private || Non Irrigated || 0.005 (Hectare) || 0.005 |
| 10 || 378/1/K || Private || Non Irrigated || 0.004 (Hectare ) || 0.004 |
| 11 | 379 | Private || Non Irrigated || 0.004 (Hectare ) || 0.004 |
| 12 || 384/2 || Private || Non Irrigated || 0.004 (Hectare ) || 0.004 |
| 13 | 384/3 | Private || Non Irrigated || 0.002 (Hectare ) || 0.002 |
| 14 || 384/4 || Private || Non Irrigated || 0.004 (Hectare ) || 0.004 |
| 15 | 384/5 | Private || Non Irrigated || 0.004 (Hectare) || 0.004 |
| 16 || 386/3 || Private || Non Irrigated || 0.01 (Hectare ) || 0.01 |
| 17 | 388/1 | Private || Non Irrigated || 0.002 (Hectare) || 0.002 |
| Village: Amamuda |
| 18 | 287/2 | Private || Non Irrigated || 0.008 (Hectare ) || 0.008 |
| 19 | 330/2 | Private || Non Irrigated || 0.01 (Hectare) || 0.01 |
| 20 | 351/3 | Private || Non Irrigated || 0.009 (Hectare) || 0.009 |
| 21 | 376/1 | Private || Non Irrigated || 0.008 (Hectare ) || 0.008 |
| 22 || 391/1 || Private || Non Irrigated || 0.004 (Hectare ) || 0.004 |
| 23 | 392/1 | Private || Non Irrigated || 0.02 (Hectare) || 0.02 |
| 24 || 393/1 || Private || Non Irrigated || 0.004 (Hectare ) || 0.004 |
| Village: Banabel |
| 25 |108/1,108/2,108/3|| Private || Non Irrigated || 0.004 (Hectare) || 0.004 |
26 10971, 11%99//1’ 10973, Private Non Irrigated 0.01 (Hectare ) 0.01
| 27 | 153/1 | Private || Non Irrigated || 0.006 (Hectare ) || 0.006 |
| 28 || 84/26 || Private || Non Irrigated || 0.006 (Hectare ) || 0.006 |
| 29 | 84/38 | Private || Non Irrigated || 0.006 (Hectare) || 0.006 |
| Village: Darsagar |
| 30 | 12/1 | Private | NonIrrigated || 0.032 (Hectare) || 0.032 |
| 31 || 9/1/Chha/12 || Private || Non Irrigated || 0.017 (Hectare ) || 0.017 |
| 32 || 9/1/Chha/17 ||  Private || Non Irrigated || 0.022 (Hectare) || 0.022 |
| 33 || 9/1/Chha/4 || Private || Non Irrigated || 0.01 (Hectare ) || 0.01 |
| 34 || 9/1/Chha/5 || Private || Non Irrigated || 0.007 (Hectare ) || 0.007 |
| 35 || 9/1/Chhat6 || Private || NonIrrigated || 0.003 (Hectare) || 0.003 |
| Taluk: Ratanpur |
| Village: Baridih |
| 36 || 375376 || Private | Nonlrigated || 0.02 (Hectare) || 0.02 |
| 37 | 45/2 || Private || Non Irrigated || 0.032 (Hectare) || 0.032 |
| 38 | 49/1 | Private || Non Irrigated || 0.012 (Hectare) || 0.012 |
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| 39 || 55/2 || Private || Non Irrigated || 0.018 (Hectare ) || 0.018 |
| 40 | 61/1 | Private || NonIrrigated || 0.035 (Hectare) || 0.035 |
| 41 || 61/10 || Private || Non Irrigated || 0.004 (Hectare ) || 0.004 |
| 42 | 61/12 | Private || Non Irrigated || 0.004 (Hectare ) || 0.004 |
| 43 || 61/13 || Private || Non Irrigated || 0.004 (Hectare ) || 0.004 |
| 44 | 61/15 | Private || Non Irrigated || 0.008 (Hectare ) || 0.008 |
| 45 | 61/2 || Private || Non Irrigated || 0.004 (Hectare) || 0.004 |
| 46 “ 61/8 “ Private || Non Irrigated “ 0.004 (Hectare ) || 0.004 |
| 47 || 64/2,64/4/kha || Private || Non Irrigated || 0.065 (Hectare) || 0.065 |
| 48 || 75/2 || Private || Non Irrigated || 0.068 (Hectare ) || 0.068 |
| 49 || 76 || Private || Non Irrigated || 0.02 (Hectare ) || 0.02 |
| Village: Bansajhal |
| 50 | 233/2 | Private || Non Irrigated || 0.024 (Hectare) || 0.024 |
| 51 || 309/5 || Private || Non Irrigated || 0.154 (Hectare ) || 0.154 |
| 52 | 310 | Private || Non Irrigated || 0.025 (Hectare) || 0.025 |
| 53 || 324 || Private || Non Irrigated || 0.155 (Hectare ) || 0.155 |
| Village: Chapora |
| 54 | 231/4 | Private || Non Irrigated || 0.007 (Hectare) || 0.007 |
| 55 || 237 || Government || Padat || 0.004 (Hectare ) || 0.004 |
| 56 | 257/10 | Private || Non Irrigated || 0.012 (Hectare) || 0.012 |
| 57 || 576/3 || Private || Non Irrigated || 0.076 (Hectare ) || 0.076 |
| 58 | 576/5 | Private || Non Irrigated || 0.056 (Hectare) || 0.056 |
| 59 || 73/2 || Private || Non Irrigated || 0.028 (Hectare ) || 0.028 |
| Village: Khaira |
| 60 || 115 || Private || Non Irrigated || 0.115 (Hectare ) || 0.115 |
| 61 | 116/1 | Private || Non Irrigated || 0.004 (Hectare ) || 0.004 |
| 62 || 116/2 || Private || Non Irrigated || 0.004 (Hectare ) || 0.004 |
| 63 | 116/3 | Private || Non Irrigated || 0.064 (Hectare ) || 0.064 |
| 64 | 120/2 || Private || Non Irrigated || 0.008 (Hectare) || 0.008 |
| 65 | 120/6 | Private || Non Irrigated || 0.008 (Hectare) || 0.008 |
| 66 | 120/7 | Private | NonIrrigated || 0.032 (Hectare) || 0.032 |
| 67 | 330/1 | Private || Non Irrigated || 0.012 (Hectare) || 0.012 |
| 68 | 331 | Private | NonIrrigated || 0.002 (Hectare) || 0.002 |
| 60 | 333 | Private || Non Irrigated || 0.012 (Hectare) || 0.012 |
| 70 | 334/1 | Private | Non Irrigated || 0.008 (Hectare) || 0.008 |
N 334/2 | Private || Non Irrigated || 0.016 (Hectare) || 0.016 |
| 72 | 341/1 | Private | Non Irrigated || 0.008 (Hectare) || 0.008 |
B 341/3 | Private || Non Irrigated || 0.018 (Hectare) || 0.018 |
| 74 || 341/4 || Private || Non Irrigated || 0.008 (Hectare ) || 0.008 |
| 75 | 341/5 | Private || Non Irrigated || 0.012 (Hectare) | 0.012 |
| 76 || 341/6 || Private || Non Irrigated || 0.012 (Hectare) || 0.012 |
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| 77 || 341/7 || Private || Non Irrigated || 0.012 (Hectare ) || 0.012 |
| 78 | 343/4 | Private || NonIrrigated || 0.012 (Hectare) || 0.012 |
| 79 || 379 || Private || Non Irrigated || 0.024 (Hectare ) || 0.024 |
| 80 | 384/12 | Private || Non Irrigated || 0.024 (Hectare) || 0.024 |
| 81 || 384/6 || Private || Non Irrigated || 0.026 (Hectare ) || 0.026 |
| 82 | 470/1 | Private || Non Irrigated || 0.008 (Hectare ) || 0.008 |
| 83 | 471/1 || Private || Non Irrigated || 0.004 (Hectare) || 0.004 |
| 84 | 521/1 | Private || Non Irrigated || 0.012 (Hectare) || 0.012 |
| 85 | 97/4 | Private || Non Irrigated || 0.045 (Hectare) || 0.045 |
| Village: Podi |
| 8 | 863/1 | Private || Non Irrigated || 0.004 (Hectare) || 0.004 |
| 87 | 864/2 || Private || Non Irrigated || 0.008 (Hectare) || 0.008 |
| 88 | 882 | Government || Padat || 0.061 (Hectare) || 0.061 |
| 80 | 884 | Private || Non Irrigated || 0.031 (Hectare) || 0.031 |
| 90 | 885/2 | Private || Non Irrigated || 0.028 (Hectare) || 0.028 |
| 91 | 886/4 | Private || Non Irrigated || 0.008 (Hectare) || 0.008 |
| Village: Ratanpur |
| 92 || 1840,18451 || Private || Non Irrigated || 0.026 (Hectare) || 0.026 |
| 93 | 1861/1 | Private || Non Irrigated || 0.02 (Hectare) || 0.02 |
| 94 | 1877 | Private || Non Irrigated || 0.021 (Hectare) || 0.021 |
| 95 | 1892/2 | Private || Non Irrigated || 0.024 (Hectare) || 0.024 |
| 9 | 1892/4 | Private || Non Irrigated || 0.012 (Hectare) || 0.012 |
| 97 | 1917/3 | Private || Non Irrigated || 0.016 (Hectare) || 0.016 |
| 98 | 1927 | Private || Non Irrigated || 0.006 (Hectare ) || 0.006 |
| 99 | 1933 || Private || Non Irrigated || 0.096 (Hectare) || 0.096 |
| 100 | 1936/1 | Private || Non Irrigated || 0.048 (Hectare) || 0.048 |
| 101 || 1936/3 | Private || Non Irrigated || 0.015 (Hectare) || 0.015 |
| 102 | 1936/4 | Private || Non Irrigated || 0.123 (Hectare) || 0.123 |
| 103 || 193713 || Private || Non Irrigated || 0.151 (Hectare) || 0.151 |
| 104 || 1940/1//1 || Private || Non Irrigated | 0.073 (Hectare) || 0.073 |
| 105 || 1940/1k/7 || Private || NonIrrigated | 0.111 (Hectare) || 0.111 |
| 106 || 1940/1/k/8 || Private || NonIrrigated || 0.061 (Hectare) || 0.061 |
| 107 | 1940/3 | Private | NonIrrigated | 0.11 (Hectare) || 0.11 |
| 108 || 1943/3 | Private || Non Irrigated || 0.065 (Hectare) || 0.065 |
| 109 | 1943/4 | Private | NonIrrigated || 0.043 (Hectare) || 0.043 |
| 110 || 2088/1 || Private || Non Irrigated || 0.085 (Hectare ) || 0.085 |
| 1 | 2088/2 | Private | NonIrrigated || 0.083 (Hectare) || 0.083 |
| 112 || 2088/3 || Private || Non Irrigated || 0.052 (Hectare ) || 0.052 |
| 113 | 2088/6 | Private || Non Irrigated || 0.024 (Hectare) || 0.024 |
| 114 | 2088/7 | Private || Non Irrigated || 0.012 (Hectare) | 0.012 |
| 115 | 2088/8 || Private || Non Irrigated || 0.032 (Hectare) || 0.032 |
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| 116 | 2106/1 | Private || Non Irrigated || 0.108 (Hectare) || 0.108 |
| 117 | 2106/2 | Private || Non Irrigated || 0.008 (Hectare ) || 0.008 |
| 118 || 2108/1 || Private || Non Irrigated || 0.1 (Hectare ) || 0.1 |
| 119 || 2108/2,21084 |  Private || Non Irrigated || 0.081 (Hectare) || 0.081 |
| 120 || 2108/3 || Private || Non Irrigated || 0.054 (Hectare ) || 0.054 |
| 121 | 2113/1 | Private || NonIrrigated || 0.02 (Hectare) || 0.02 |
| 122 | 2114/3 || Private || Non Irrigated || 0.012 (Hectare) || 0.012 |
| 123 | 2114/4 | Private | NonIrrigated || 0.012 (Hectare) || 0.012 |
| 124 | 2115/1 || Private || Non Irrigated || 0.074 (Hectare) || 0.074 |
| 125 || 2115/3 || Private || Non Irrigated || 0.07 (Hectare ) || 0.07 |
| 126 | 2115/4 | Private || Non Irrigated || 0.091 (Hectare) || 0.091 |
| 127 || 2115/5 || Private || Non Irrigated || 0.067 (Hectare ) || 0.067 |
| 128 | 2115/6 | Private || Non Irrigated || 0.096 (Hectare ) || 0.096 |
| 129 || 2116 || Private || Non Irrigated || 0.163 (Hectare ) || 0.163 |
| 130 | 2117/2 | Private || Non Irrigated || 0.082 (Hectare) || 0.082 |
| 131 | 2117/3 | Private || Non Irrigated || 0.057 (Hectare) || 0.057 |
| 132 | 2117/4 | Private || Non Irrigated || 0.091 (Hectare) || 0.091 |
| 133 || 2119 | Private || Non Irrigated || 0.023 (Hectare) || 0.023 |
| 134 || 2496/1 || Private || Non Irrigated || 0.105 (Hectare ) || 0.105 |
| 135 | 2496/2 | Private || Non Irigated || 0.01 (Hectare) || 0.01 |
| 136 || 822/1/bha || Private || NonIrrigated || 0.081 (Hectare) || 0.081 |
| 137 || 822/1/ga || Private || NonIrrigated || 0.024 (Hectare) || 0.024 |
| 138 || 822/1/kha/10 || Private || Non Irrigated || 0.049 (Hectare) || 0.049 |
| 139 || 822/1kha/5 | Private || NonIrrigated || 0.032 (Hectare) || 0.032 |
| 140 || 822/1kha/8 || Private || Non Irrigated || 0.032 (Hectare ) || 0.032 |
| 141 || 822/1kha/9 || Private || NonIrrigated || 0.049 (Hectare) || 0.049 |
| 142 || 861/1,861/3 || Private || Non Irrigated || 0.037 (Hectare ) || 0.037 |
| 143 | 861/14 | Private || Non Irrigated || 0.036 (Hectare) || 0.036 |
| 144 | 908/2 | Private || Non Irrigated || 0.126 (Hectare) || 0.126 |
| 145 || 908/4 | Private || Non Irrigated || 0.061 (Hectare) || 0.061 |
| 146 | 908/5 | Private || NonIrrigated || 0.061 (Hectare) || 0.061 |
| 147 || 922/1tha || Private || Non Irrigated || 0.04 (Hectare ) || 0.04 |
| Village: Majhwani |
| 148 || 11/6 || Private || Non Irrigated || 0.028 (Hectare ) || 0.028 |
| 149 | 13/20 | Private | Non Irrigated || 0.008 (Hectare) || 0.008 |
| 150 || 13/6/Ga2 || Private || NonIrrigated || 0.015 (Hectare) || 0.015 |
| 151 | 13/6/k/2 || Private || Non Irrigated || 0.015 (Hectare) || 0.015 |
| 152 || 166/3 | Private || Non Irrigated || 0.006 (Hectare) || 0.006 |
| 153 | 169/2 | Private || NonIrrigated || 0.02 (Hectare) || 0.02 |
| 154 | 169/3 | Private || Non Irrigated || 0.012 (Hectare) | 0.012 |
| 155 || 170/1 || Private || Non Irrigated || 0.032 (Hectare ) || 0.032 |
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156 || 57/1 || Private || Non Irrigated || 0.003 (Hectare ) || 0.003 |
157 || 57/3 | Private || Non Irrigated || 0.003 (Hectare) || 0.003 |
158 || 59/6 || Private || Non Irrigated || 0.012 (Hectare ) || 0.012 |
Village: Kanchanpur |

159 || 198/1 || Private || Non Irrigated || 0.012 (Hectare ) || 0.012 |
160 || 198/2 | Private || NonIrrigated || 0.012 (Hectare) || 0.012 |
161 | 220 || Private || Non Irrigated || 0.032 (Hectare) || 0.032 |
Total | 18.063 |

[F. No. RO/NH/CG-2021-22/LA/3A]

SHAIKH AMINKHAN, Director

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.

Digitally signed by
VINOD VINOD KUMAR

Date: 2026.07.15
KUMAR 14:10:25 +05'30'




		2026-07-15T14:10:25+0530
	VINOD KUMAR




